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IN THE CANTAAL AQMINISTAATIVE TalbUNAL, JAL
152791 : Dats of order 15,122,954
Manohar Lal : Applicant
V/s

Inion of India & Others : Respondents,

Mr., S.K., Jain : Counszl for the applicant

Mr, 3,3, Hassan : Counsszl for the respondsnts,
Hon'hle Wr. Gopal Krishna, Member (Judiciel)

Hon'hle Me, O,F, Sharma, Mzmber (Administrativsz)

WEMBSR (JUDICIAL)

GOPAL KRISHNA

LONTRLZ MR,

PR H
thi

»

i iy

=

nt Manchar Lal Meana

Applica

ive Trimunals Ac

raliefss~

That hy ar J[pi'-

1d

A appropriste wrlit,

T.T.

since

nad couns

have gone through the racords of ths

ant's claim for

3

Tha apnlic

Guard h.

-

3

I ARy nota

l-..ll.

ALTN

s be ordarsd to prom

z1 for

abzorbed in

1

application u,/3

following

the

&r
Oignalar

3alaries

and

.
O AN

2

pay cn tha
arnnuanm,

o the
JA954/1,3,193
gromotion

i

‘-—_4

G

ot th
this Hon'bls Tribunal
3 pstitioner”

the partizs and

as: carzfully,

and he was



o

LY
-2
rraining £or cnych posth, He has already been granted substantial
relief aftelr his ophbing o the gpost of Guard, The grievance

a4, In viezw of what has been ctatzd abhove, this

.
stands Aismizsad, with no order a3 Lo costs.

Coiing boe
(GOPAL KALSHNA)
Eh B2A(J)




